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gramme to meet the shortage of tea-
chers in the country; and

(b) if so, the details of the
gramme?

The Deputy Minister in' the Minis-
try of Education (Shrimati Scunda-
ram Ramachandran): (a) and (b). To
meet the demand for additional tea-
chers in the first year of the fourth
Plan, Government have taken ad-
vance action in the current financial
vear to increase the intake capacity
of existing teacher-training  institu-
tions. A sum of Rs. 175 lakh has
becn sanctioned to State Governments
outside the State Plan Ceilings. This
will help to create about 9000 additio-
nal training places in the country.

pro-

Letters Addressed by Shri A. K.
Gopalan

3119. Shri Indrajit Gupta: Wil the
Minister of Home Affairs be pieased
to state:—

(a) whether it is a fact that Shri
A. K. Gopalan has complaired of
obstructions and unreasonable delay
in  transmission of correspondence
addressed by him to the Speaker, Lok
Sabha, the Kerala High Court and his
legal counsel;

(b) if so, whether his complaints

have been looked into and the out-
come thereof; and

(¢) Government's reaction in the
matter?

The Minister of State in the Min-

istry of Home Affairs (Shri Hathi):
(a) and (b). Yes, Sir. This is the
subject matter of an O.P. filed by
Shri A. K. Gopalan in the High Court
of Kerala which is still pending.

(¢) The State Governments have
been requested to issue suitable in-
structions to ensure that there is no
cause for complaints of delay in re-
gard to such communications. The
Government of Kerala have reported
that every attempt is being made to
obviate avoidable delay in this res-
pect.
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Haldia Refinery

( Shri Narendra Singh
Mahida:
3120. { Shri Buta Singh:
| Shri Vishwa Nath Pandey:
| Shri P. C. Borooah:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether it is a fact that Burmah
Oil Company has made an offer for
collaboration in setting up of the
Haldia Oil Refinery;

(b) whether two important oil inte-
rests,—C.F.P. Gulf and the Kuwait
Wational 0Oil Company—have also
shown considerable interest in parti-
cipating in the Haldia Refinery;

(c) if so, the terms of reference;
and

(d) whether any offer has been ac-
cepted by Government?

The Minister of Petroleum and
Chemicals (Shri Humayun Kabir):
(a) Burmah Oil Company has shown
interest but has not so far made a
concrete offer.

(b) Yes, Sir.

(c) Broadly on the basis of Press
Notes issued by Government on 5-1-
1965 and 12-2-1963.

(d) No, Sir.

Painting of coal tar on sign boards in
Delhi

8121. Shrl Naval Prabhakar: Will
the Minister of Home Affairs be
pleased to state:

(a) whether it is a fact that coal-
tar has been painted over Hindi
words on name boards of roads and
other sign boards in Delhi;

(b) the persnns responsible thereof;
and

(c) the steps being taken by Gov-
ernment to check it?
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The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): (a) No such incident has
come to the notice of Delhi Police.

(b) and (c). Do not arise.
faeeit
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Arrest of Chinese spies

(Shri D. C. Sharma:
| Shri Vishwa Nath Pandey:
| Shri Vishram Prasad:
Shri Bade:
Shri Hukum Chand Kachha-
3124. valya:
Shri Onkar Lal Berwa:
Shri Yudhvir Singh:
| Shri Daji:
| Shri Narendra Singh
| Mahida:

Will the Minister of Home Affairs
be pleased to state:

(a) whether three persons were
taken into custody by the police at
che Bihata airport, Patna on the 19th
April, 1965 for interrogation on the
suspicion that they were Chinese
spies; and

(b) if so, the result thereot?

The Minister of State in the Min-
istry of Home Affairs (Shri Hathi):
(a) It is a fact that three persons
were arrested at Bihata airport,
Patna, on suspicion that they were
Chinese nationals.

(b) Immediate police investigation
and interrogation revealed nothing to
suspect against them. They appear
to be genuine Tibetan nationals.
They have been kept under police
surveillance.

Select List of Section Officers

(Shri Warior:
8125.{ Shri Hukam Chang
i Kachhavaiya:

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that the
Select List ot Section Officers ap-
proved for long term officiation as
Under Secretaries issued on the 19th
September, 1964, is not being acted
upon by Government due to, certaln
technical or procedural laws;





